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LOK SABHA

Friday, 26th July, 1857

The Lok Sabha met at Eleven of the
Clock

[MR. SpEAKER n the Chair}
RE: QUESTION OF PRIVILEGE

Shrimati Renu Chakravartty
(Bashirat): Before the House takes
up questions, 1 would lhike to raise a
point of privilege On the 23rd July
there was an unstarred question No.
182. On the 20th July 1t was informed
to us that that question was being
transferred to the 31st July But I
find that 1n the PIB press informa-
tion bulletin of July 23rd, the reply to
the unstarred question No 182, which
I presume, would be given to us on
the 31st July, has already appeared,
on the Dandaka.anya scheme 1
would hke to know whether this 1s
not contempt of the House, involving
a point of privilege.

Mr. Speaker: The answer has not
been placed on the Table of the
House?

Shrimati Renu Chakravarttv: No;
it was orginally put down as an un-
starred question on 23rd July. Then
on July 20th, we were notfied that
it has been transferred to July 31 But
obviously ejther the Ministry or some-
body else must have passed on the in-
formation earhier, because on July
23rd, without looking into the fact
that 1t has been transferred, they have
already given the answer, which is
yet unknown to us regarding the
Dandakaranya scheme. It wag wup-
pearing in the name of Dr. Ram
Subhag Singh, myself, Shri Sadhan
Gupta and many others.
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Mr. Speaker: The hon. Lady Mem-
ber will kindly wnite out what she
has said All that I can say is, any
question of privilege 1s raised not me-
rely orally here; 1t must be sent m
wniting I must check 1t up and find
out whether there 1is really a question
of privilege If any action 1s to be
taken, I will bring 1t before the House.
Of course, I had allowed 1t now to be
brought before the House, but a for-
mal apphcation may also be sent
under the rules

The House will now take up ques.
tions. "

Oral Answers to Questions
“them yruriR” st X TiW ERwT

*3ge  si®o®ve FIE: W
g, WA HN gy Ew A
g w3 fr “iferm e AR
“aredm wArRrd ¥ wETEmA W9
oA FA | fama & s anw 7

qitaga oWy @wTE WX FTAN TW-
Ay (W Tw aEye) ¢ oF ofF-
w5 & WERE & AR 7 JHEI wify
fax fed o @ & 1 @few, Wik
FRATE FF § Y qF ¥ W@ F@
¥ gfer & ox s & few R} fer
v TIT Mo @ § 1 wifads nig
g Fe i 5T s W o

al Wo W0 fgif : wr W
A gamEmEFEI S
ufaferr &€ 8y af «f o afvwrd
wrRg g & fawedr gE W
& g W ‘e wermw' Wk
“aredy gATA’ ¥ & | osw
At ) A arm w § s
WY 7% ¥ QA ATy wwTe
gy A & v ey o ?



o ow wgge ;W @, W
firsrr @ & R f6 ok o Fremey

frar AT § A x® R g A FT R

qr oF TR & we, 99 W fawr-
et

# o 7z arferamie & T A1 W AN
& oy ?
o X AL . F AGEAT §

wYx fardw sufema) 1 o< 90 ardy
& fom & siag wee W § | 9 oA fawa
§ ¥t AWAIg Ardy w@N geEar a9y
Sgrc framr & st #7 sarw  fean
g

wo xm gan fag :  SAT A
aaw A ¥ & waw fomr g
TEA T 91E A9 9T A A &
w® & 08 F%ar g 5 I i 1w
qzar o 2, sqar a4 fawwr Ty iy
qed § f& 3 o1 & war fawr gwr
g ?

% UwW WY ;T
% fag & s fod ama &
o a¥ § W G, T WA A
qur 9T wifgd |
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every Ministry has been publishing
more than one journal or bulletin
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* giving information in regard to their

activities and also in view of the fact
that Government themselves have
been circulating a lot of information
everyday to the Press, have they con-
sidered at any high level whether it
serves any useful purpose at all to
take up the publication of this very
costly book?

Shri Raj Bahadur: This gquestion
was considered by the Estimates
Committee and the Committee has
made a specific recommendation which
is contained in its 66th report. In
pursuance of the examination and
implementation of that recommenda-
tion, as I said just now, a high level
departmental committee has been set
up specifically to go into the question
of multiplicity of the various types of
journals and how far the information
given m those journals, or their pur-
pose and viewpoint scope etc can be
covered by the proposed information
bulletins

Shri T. N. Singh: Is 1t a fact that
the number of unpaid freely distribu-
ted copies 1s much more 1n all these
cases as against the number actually
sold and paid for”

Shri Raj Bahadur: Where we have
to arrange for publicity we have to
distribute a few complimentary copies
I may just <ay that there are some
classes of people and 1nstitutions
which are provided with free copies,
like Members of Parhament, news-
paper editors correspondents, educa-
tional institutions. libraries, informa-
tion centres, public 1nstitutions, uni-
verqities and colleges I think 1t is
imperative in the public interest that
these individuals and institutions are
kept informed m an authentic manner
about the activities of the Government
from time to time.

Shri Bimal Ghose: May I know the
total number of copies not paid for
and the number of copies paid for?

Mr. Speaker: He has given the
category.

Shri A. C. Guha: May I know the
total loss incurred in each of these
cases?
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Shri Raj Bahadur: The underlying
principle for, free distribution as 1
have gaid, is to achieve publicity. For
public sale, a very concessionsl rate
is also prescribed So far as this
particular publication, the Indian In-
formation 18 concerned, Rs 1,10,000 1s
the estimated cost for editing and
Rs 2 lakhs for each 1ssue having 48
pages, for blocks, printing, paper, etc

Mr. Speaker: How many of these
copies are free and how many are
paid for”?

Shri Raj Bahadur- For that I re-
quire notice, because information has
to be collected

Shri A. C. Guha: Publicity may be
the purpose, but still may we not
know the financ:al commitment and
the loss incurred n each of these
cases?

Shri Raj Bahadur I have given the
financial commitment It 1s estimated
that 1t will cost Rs 110,000 per annum
for editing and Rs 2 lakhs for print-
ing etc

Shri M L Dwivedi Will the Minis-
ter give the names of the personnel of
the commttee?

Shri Raj Bahadur. The committee
consists of the Principal Information
Officer, Director of Advertising and
Audio-visual Publicity, Director, Pub-

lications Division and Chief Editor,
Yojana
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Mr. Speaker: I may submt for the
consideration of the Mimsters as a
whole that uniess they have got urgent
work which they cannot avoid, they
will kindly be here to answer ques-
tions relating to their subjects I got
a letter from Dr Keskar this morning
and I found that he has instructed
Mr Raj Bahadur to answer the ques-
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tions Mr Raj Bahadur has answered
very well But all the same, what is
the urgency® I would request hon.
Ministers who have got their deputies
to be present here either by them-
selves or through their deputies, un-
less they have unavoidable work.
Work of Parliament must be given
precedence over any other work in
the country I can understand if it
1s & question of floods, devastation
or any other difficulty, information
can be put off But hon Minsters
know definitely when their subjects
are taken up Therefore, the hon.
Minister could have put off to
tomorrow 1 would request all hon
Ministers to see to 1t that they are
present here either by themselves or
through their deputies to answer ques-
tions whenever matters relating to
their subject come up before the
House I would not ordinarily consi-
der any matter important in prefer-
ence to the work that comes up be-
fore Parhament during the parha-
mentary session

shri Tyagi: 1 pray it may go down
as vour ruling

shri Mohiuddin: May I request that
thi> ruling may specially be commum-
cated to the Prime Mnister?

Mr Speaker: The hon Minister of
Parhamentary Affairs, 1 think, 1s here

Shri Raj Bahadur: I have tried my
level best to answer all the questions.
If there 1s any particular information
still lacking, 1f hon Members put
questions, I will give the information
or I will pass 1t on to my colleague to
give the information to Parhament.

Shri Ranga What the hon Minister
savs 1s pillar to post business that he
will pass 1t on to somebody That is
not what we want We have all ap-~
preciation for Shri Ra) Bahadur Our
quarrel 1s not with Shn Raj Bahadur.
Our quarrel 18 with the growing prac-
tice of, so many of our DMsters
taking 1t easily and simply treating it
as a matter of secondary importance
and passing 1t on to therr colleagues in
this way





